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CP NO.155/ALD/2017

Sh. Vinayak Mithal, Advocate for the Operational Creditor. Sh. Jahangir

Haider, Advocate for the Corporate Debtor Company.

The Operational Creditor files another application seeking for stay in respect
of the assets of the company. The application is filed U/s 60(5) of the I & B Code.
Hence, a notice be issued to the Corporate Debtor Company. The case 1s adjourned

to 4™ December, 2017 for filing reply.

Dated:20.11.2017 H.P. Chaturvedi,
Member (Judicial)
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